
OFFICE OF THE PRINCIPAL DISTRICT 81 SESSIONS JUDGE (WEST)

9r

TIS HAZARI COURTS : DELHI

_ ORDER
ln partial modification to this office earlier Order No.821I208‘l3-20842l'Bai|

PowerlGaz./PDJ WestI2024 dated 26.06.2024, in exercise of powers vested in the
undersigned, the following Additional Sessions Judges are hereby authorized under Section
10(3) of the Criminal Procedure Code, 1973 to dispose of baillurgent applications pertaining to
the Police Stationsllnvestigating Agencies of the West Police District of Delhi as mentioned
against their names, with immediate effect, till_furt_l1e_r orders :-
‘S-N0 Name of” the Name of the Police Station lLink "A"Additional Link "B"Additional

l I 1
Judicial Officers Sdnvestigating Agencies TSessions Judge Sessions Judge

1 I Sh. Manish Ra .88, N5 ar Pascgifi ,1)“,arlsn. Hem Raj, Sh. Vijay Shank:-1r,. n] g , ' I .
?’§gI_I§‘g;nsh" ASJ l West (earlier known as IAsJ'O8 ASJIO4

Mianwali Nagar)” _ _::I _”__ _ i
Z 1lI

Sh. Gautam Manan, ‘Kn am -Flak Na ar EOW lMs.ShivaliSharma, Ms. Shefali Barnala
As‘I'09 I Applications in Peigding cases IAs"I'o3 Tandem‘ AsJ'O5

‘of PS Vikas Puri and PS
Janakpuri, Janakpuri Metro,.
Raja Garden Metro Railway

I Police Station . M __ __
3

4
ASJ- - I

. _ ,____ ~ ___'::: : if i i I
‘Ms. Shivalisharma, ‘Mundk R -Ouri Garden Sh. Manish _ lMS< Kadarnbri 1

Sh. Vijay Shankar, ‘ Sh. Gautam Manan, Sh. Hem Raj, S
ASJ-04 NIA '“a“e's os ASJ as

ASJ-03 a’ 31 Yadltuvanshl, ‘Awasth1,AS.J(FTSC) ,
ASJ(SC-RC) (RC)-D2

5 ‘Sh. Hem Raj. Crime Branch C be} Pglica l\/ls. Shefali Barnala Ms. Ambika Singh,. y IASM8 Station, CAW Cell of Vt/EEJI Ta"d°“-’°‘sJ'°5 ~”*S~"°2 I
,Police District, Applications in ,. ‘
lPending cases of PS Utlam

P‘‘T
__; 77 Nagar
s Ms. Shefali Barnala‘Nangloi,NihalVihar Sh. \f|jay Shankar, Sh.Gautam“Manan. I

Tendon. AS-J-05 ASJ-O4 ASJ-O9
7 Ms. Ambika’Singh, Paschimwjivihar eééfiééiiier Ms. Aanchal, ASJ Sh. SatvirSingh

ASJ-02 known as Paschim Vihar) (SFTC)-01 ILamba, Spl. Judge
, (NDPS)

*8 Ms.Aanchal.A8J - jrvls. Mahirnam RaiSh.l\/lanish .(SFTC)-01 Pate‘ Nag” Ha“ Nag“ Singh, ASJ(FTSC) Yadhuvanshi,ASJ 1
_, . l(Rc)-01 (SC-RC) l

9 Sh.Sat\/ir Singh P - b- B h R -,-lTMs. Ambika Singh, Ms. ShivaIiSharma,I
Lamina, Spl. Judge N:gfr' 89 ' a““°‘a' .K""lAs.1-02 ASJ-03
(NDF’§)____,__ _ _ I

10‘ Mahima Raiimand P mat Mot. N ar dllvls. Kadambri Awasthi, Ms. Aanchal, ASJ ;

_(RC);0‘l I I _ _ ,
Slflgh, ASJ(FTSC), a ' '?’9 .ASJ(FTSC)(RC)~02 (SFTC)-O1 *

‘11

IL ._(RQ)—02 g INDPS) i_g3c);o1
Ms. Kadambri” 1”’ Maya Puri ' Sh. Satvir Singh\Ms. Mahima Rail
Awasth|,ASJ(FTSC) Lamba, Spl. JudgelSingh, ASJ(FTSC)

Clarification :-
The designated Courts shall consider all bail matters concerning the jurisdiction

vested with them as aiaove, including hearing on all applications wherein any interim bail has
been in operation, application for cancellation of bail andlor any other matter connected thereto.
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. The Registrar General, Hon'b|e High Court of Delhi, New Delhi.
The Principal District & Sessions Judge (HQ), Tis Hazari Courts, Delhi.
The Officers concerned.
Branch lncharge, Administration Branch, Filing Section (West), Facilitation
Centre, Tis Hazari Courts, Delhi.
Branch lncharge, Judicial Branch, Central District, Tis Hazari Courts, Delhi.
The Director, Directorate of Prosecution, Government of NCT of Delhi.

. The Public Prosecutor, Tis Hazari Courts, Delhi.

. The Reader to the undersigned.
The ln-charge, Lock-up, Tis Hazari Courts, Delhi.

10. The PS to the undersigned.
11.The Secretary, Bar Association, Tis Hazari, Patiala House, Karkardooma, Rohini,

Dwarka & Saket Courts, De|hiINew Delhi.
12. For uploading on LAYERS.
13. For uploading on centralized website through LAYERS.
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